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Ne|:otlatioos with All India Kendriya 
VidyaUya Teuc hers Association

3 3 1 8 . SHRI SR IH A R l RAO :
CH. RAHIM  K H AN :
SHRI SYED SH A H A B U D D IN  ;

Will the Minister of H U M A N  RESOURCE  
DEVELOPM ENT be pleased to slate :

(a) whether there has bjcn any progress 
in the negotiations between Governn^ent and 
All India Kendriya Vid>»taya Teachers 
Association on the demands submitted by 
the Association;

. (b) whether any agreement 
reached; aod

has been

grid system so that the problem o f famine in 
vast areas o f the country aod floods in other 
areas o f the country could be tackled; and

(b) if so, the action taken by GoverD- 
ment in the matter 7

THE MINISTER OF W ATER RE- 
SOURCES (SHRI B. SH A N K A K N A N D ) : (a) 
and (b). I’roposals for linking the various 
river systems have been made from lime 
to time and the broad techno ctorom tc  
aspects o f ihe proposals been examined. 
Keeping in view the national perspective for 
water rchouryes dcvelopm ert outlined in
1980, stUiUcs with regard lo  interlinking of  
peninsular rivcrs-have been taken up.

(c) if not. the main points o f differences 
that remain to be resolved ?

THE M INISTER OF H U M A S  RESO UR
CE DEVELOPM ENT A N D  M INISTFR  
OF HEALTH A N D  FAM ILY W ELFARE  
(SHRI P. V. NARASLMH V R ^O) : a)
to (c). According to Kendriya Vidyalaya 
Sengathan (Recognition c f  Associations) 
Rules and Kendriva Vrdyrilaya Sangathan 
JCM Scheme, the demands of the Kendriya 
Vidvalaya Sangathan Employee's* A5^i>ciafion» 
are required to be discussed in the «taflT 
Council o f  JCM only. The formulation o f  
this Council has been stayed by the Delhi 
High Court on a writ petition filed by All 
India Ken<Jriva Vidyalaya Teachers A%socia- 
tion. Calcutta High Court has restrained 
the Sangithan from participating in any 
discussion with any Assfxriation without 
granting recognition to All India
Kendriya Vidyalaya Teachers Association. 
The i^sue o f arantinR de jtirr recogn»tion to 
All India Kendriya Vidvalaya Teachers 
Association is subjudice.

National wafer grid system

3 3 1 9 . SHRI G O PAl AKRISHNA
THOTA : 

SHRI HARIHAR SOREN :

Will the Minister o f W ATER RESOURCES 
be pleased to state :

' r

(a) whether Government have received a 
suggestion for launching o f a national water

FffeYIEeo-  RNIfbpas Eof Ff f M* I de o o

I-r eMEd Mff MYIdMo-

SHRI V. SOBM ANADREE- 
SVVAR X R A O ; W ill the Minister of W A llR  
RESOURCES be pkased to sJaie :

fa) the irrigation charges in respect of 
flow irrigaitor and lift irriFaUon. Stafc wi^e;

(b) w.h:ihcr Government have any 
proposal for the reduction o f the big gap 
between the charfes under flov  ̂ and lift 
irrSgaticn systems ;

^c) the details o f %ugge^tions given by 
the Ifnion Governmert to ihe Siulev on these 
line^; and

fd) the reaction o f the State G overn
ments in this regTird ?

THF M IN IS! ER OF W ATFR RF- 
SOURCES (SHRI B SH A N K A R A N A N D ) :
(a) The irforma!iun is g^ven in the statement

■*

below.

(b'l to (d). Tl»e National C onferepce o f  
Irripstion and W'ater Resources Minister* o f  
Slates and Union Territoriei held in July, 
1986  has recommended, inter-atia^  (hat 
efforts should be made to rationalise v^ater 
rate^ for flow and lift irrigation sch en et. 
The matter is being pursued with the State
authoritic9.




